
• Govemment of Jammu and Kashmir 
Finance Department 

Civd S«rtt~l13t. Jammu/Snnapr 
••••••• 

Notification 
Jammu, the 31 sr March, 2019 

SRO). ~3.- In exerc1se of the powers conferred by Section 5 of the jammu and Kashrnlr 
Levy of Toll Act, Samvat 199S(Act No. VIII of 1995), and m panial modification of 
notification SR0-22 dated 31-01-2004 read w1th notifications SR0-38 of 2017 dated 
01-02-2017 and SR0-65 of 2018 dated 05-02-2018, the Government hereby directs 
that for the figures and words " 3151 of March 2019", the figures and words "31St of 
March 2020"shall be substituted. 

This Order shall come into force immediately, 

By order of the Government of jammu and Kashmir. 

Deputy Secretary o the Government 

No. ET/Estt/180/2016 

Copy to the-
1. All Financial Commissioners 
2. Principal Res1dent Commissioner, J&K Government. New Delhi. 
3. Principal Secretary to Hon'ble Governor. 
4. All Principal Secretaries to the Government 
5. All Commissioner jSecreturles to the Govemm~nt 
6 Divisional Commissioner, jamrnujt<ashmir. 
7 l:xci~e Commissioner, j&K. 
8. Commissioner. State Taxes. J&l<. 
9. Director. Industries, jammu /Srtnagar. 
10. Dtrector, Gao logy and Mlmng. )&K 
11 . Prlv.1te Secretary to Advlsur (S) to the Hon'blc Gove1·nor. 

Dated :31-03-2019 

12. Pnv.llC Secretary to P•·inctpal Secretary to the Govel'l\mcnt, Finance Department. 
13 President, Chrunber of Commcrcu nnd Industry. )arnmu. 
14. President, industries Association, Barl Brnhmana/Samba/Kathua. 
15. Genera l Manager. Government Press, Jammu/Kashmir. 
16. Government Order File/Stock Ffle/lncharge website 


